
BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPLE BENCH AT NEW DELHI

     I.A. NO.                                             694  of 2025

O. A. NO. 639 OF 2022

IN THE MATTER OF:
PRITIPAL SHARMA ...APPLICANT

Versus

DEPARTMENT OF ENVIRONMENT & ORS. ..RESPONDENT

IN

ALSO IN THE MATTER OF:

SATNAM SINGH & ANR. ...INTERVENORS/APPLICANTS

INDEX
S. NO. PARTICULARS PAGE NO.
1. COPY OF FIR NO.500/2025 PS LAJPAT

NAGAR.
1-3

2. COPY OF INDEMNITY BOND FOR
SUPERDARI FOR VEHICLE NO. NL-01-AH-
2414.

4-5

3. COPY OF ORDER DATE 14.10.2025 PASS BY
LD. TRIAL COURT ON APPLICATION TO
RELEASE THE VEHICLE NO. NL-01-AH-2414
ON SUPERDARI.

6-7

4. COPY OF NOTICE DATE 13.10.2025 U/S 179
BNSS ISSUED BY IO TO PROVIDE THE
RC/DOCUMENT OF VEHICLE NO. NL-01-AH-
2414.

8

5. COPY OF LETTER DATE 13.10.2025 TO
APPLICANT ISSUED BY EE(SDW) II DJB IN

9-

               IN
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RESPECT TO DETAILS OF TANKAR LIFTED
OF STP OF VEHICLE ON 07.10.2025 NL-01-
AH-2414.

6. COPY OF NOTICE U/S 133 MV ACT DATE
24.10.2025 ISSUED BY IO TO APPLICANT.
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7. COPY OF LETTER DATE 10.11.2025 FOR
VERIFICATION OF VEHICLE BEWING NO.
NL-01-AH-2414 BY RTO, KOHIMA
NAGALAND.

11

Place: New Delhi
Date-14.01.2026

Through Counsel

Sandeep Mishra
Counsel for Applicant

Office: J-50, LGF, Lajpat Nagar-III
New Delhi-110024

Mob.:+91-9991877774
Email:Sandeep@jurislexum.com
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